F.No. 01/60/162/947/AM12/EFGC (PRC)/187, 188
Government of India
Ministry of Commerce & Industry
Office of the Directorate General of Foreign Trade
(EFGC/ PRC Div.)

Dated 4" March, 2015

CORRIGENDUM

Subject:- Correction/amendment in case no. 26 of PRC Meeting No. 38/12 held on
27.01.2012 under the Chairmanship of D.G.F.T.

The undersigned is directed to refer to Minutes of the PRC Meeting No. 38/12 held
on 27.01.2012, under the Chairmanship of Dr. A.K Pujari, Director General of Foreign
Trade. After review of the decision taken in respect of Case no. 26 in the said meeting, it
has been decided with the approval of the competent authority, to modify the aforesaid

decision as follows:

As in the PRC minutes

Modified version of PRC minutes

Case N0.26 M/s. Techfab India Mumbai

F.No. 01/60/162/947/AM12/EFGC(PRC)

PRC Meeting No. 38/AM12 dated: 27.01.2012
Subject:- Request for consideration of export
against advance authorization n0.0310361366
dt. 29.12.2005.

The committee noted the request and it was
decided to correlate the exports made under
advance authorization no. 3210035688 dt.
27.6.2007 with the ARE-1/ Ecom file number/
file number- so as to establish its linkage with
the concered shipping bill. RA may correlate
the exports made and may take further
necessary action for regularization as per the
FTP provisions.

Case No0.26 M/s. Techfab India Mumbai

F.No. 01/60/162/947/AM12/EFGC(PRC)

PRC Meeting No. 38/AM12 dated: 27.01.2012
Subject:- Request for consideration of export
against advance authorization no. 0310361366
dt. 29.12.2005.

The committee noted the request and it was
decided to correlate the exports made under
advance authorization no. 0310361366 dt.
29.12.2005 with the ARE-1/ Ecom file number/
file number- so as to establish its linkage with
the concerned shipping bill. RA may correlate
the exports made and may take further
necessary action for regularization as per the
FTP provisions.

To

1. M/s Techfab India, Mumbai
2. RA Mumbai

(Nivedita Roy Choudhury)
Foreign Trade Development Officer
For Director General of Foreign Trade




